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alone or on the Government of Bom-
bay also?]

SHRMATT LAKSHMI MENON: The
responsibility is shared by the Gov-
ernments of Bombay and Saurashtra.
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+[KHADI AND VILLAGE INDUSTRIES
EXHIBITION

*562. SHrr N. S. CHAUHAN (On be-
half of Surr P. C. Buans Dro): Will
the Minister for COMMERCE AND
INDUSTRY be pleased to state how
much money has been spent by
Government on the Khadi and Village
Industries Exhibition sponsored by
the All-India Khadi and Village In-
dustries Board?]

THE MINISTER ror COMMERCE
(Sur1 D. P. Karmarxar): Rs. 5,17,000.
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+{Surr KISHORI RAM: In what
month the All-India Khadi Board
submitted to the Government its
scheme for holding the Exhibition?]
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+[Sur: D. P. KARMARKAR: I
haven’t got the name of the month at
the moment. The scheme was sent
about three or four months before the
Exhibition was held.]
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t+[SuRrr N. S. CHAUHAN: The Bee-
keeping Departments from the Uttar
Pradesh and Bombay participated in
the Exhibition. Having seen the work
of these departments, is the Central
Government considering giving them
any grants or does it already give
them any grants?] A
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+[SHRI D. P. KARMARKAR: Yes,
Sir, the State Governments send us
their recommendations in respect ot
the viliage industries, and we consider
them, If we consider it necessary,
grants will be given.}
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t(SHR1 KISHORI RAM: When did
the Government give its sanction to
the scheme of the All-India Khadi
Board?]
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T[Surr D. P. KARMARKAR: The
Khadi Board was planned in 1953.]
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+[Sur1 N. S. CHAUHAN: Does the
hon. Minister know that invitation-
cards for this Exhibition were sent to
some such people as were not present
here, and no invitation card was sent
to Shri Bhanj Deo who was present
here?]
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+{Ssr1 D. P. KARMARKAR: It
must have been sent—it is just possible
that he did not receive it, or it might
have been sent to , some one else.
Some such thing must have happened. j
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+[Surt N. S. CHAUHAN: May I
know whether in the opinion of the
hon. Minister it has been a right thing
or a wrong thing?]
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+{Surr D. P. KARMARKAR: We
should have sent it, and i1t might have
been sent. But it is possible there may
have been a mistake. There can be
mistakes sometimes.]

Mgr. CHAIRMAN: Questions are

over,

+English translation.

TIONS

TRADING IN MANGANESE ORE

*566. SHRI J. V. K. VALLABHARAO:
Will the Minister for COMMERCE
AND INDUSTRY be pleased to state:

(a) how many companies are trad-
ing in manganese ore in Visakhapat-
nam and Srikakulam districts; and

(b) how many tons of manganese
ore have been exported from Visakha-
patnam port and to which countries?

THe MINISTER ror COMMERCE
(SHRI D. P. KARMARKAR): (a) Six in
Visakhapatnam and two in Srikaku-
lam districts.

(b) A statement is laid on the Table
of the Council. [See Appendix VII,
Annexure No. 259.]

GIVEN TO DISPLACED PERSONS.
IN MANIPUR STATE

*567. SHrR1 NGANGOM TOMPOK:
Will the Minister for REHABILITATION
be pleased to state:

(a) whether any industrial loans
have been made available to the dis-
placed persons in Manipur State;

(b) if so, what is the amount of
such loans available; and

Loans

(¢) whether the payment of these
loans to displaced persons in that State
has started, and if so, when?

THE MINISTER ror REHABILITA~
TION (Sur: A. P. Jain): (a) to (c). A
loan of Rs. 3,600 was advanced to a
Carpenter Co-operative Society.

DEVELOPMENT SCHEMES NOT VISUALISED

IN THE PLAN

430. Dr. R. P. DUBE: Will the
Minister for PLANNING be pleased to
state.

(a) whether it is a fact that at the
last meeting of the National Develop-
ment Council the question of expendi-
ture incurred by State Governments om



